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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

stxTH sEsStoN

BULLETIN - PART II

llu'August 2022

No,27o

Thne Schedule of Bdlot to detemrhre prlorlty of Uembers glving notlce
for tnovlng mofions for leave to introduce Priyate tlembers' Sllb anct for

lntroduclng Hvate Mefltberd ResohrtiorB.

Members are hereby lnformed that the days allotted for transacting prtuate

MerberJ Business are on 26h of August and 2d of September 2022 as per the

Calendar of Sittlngs of ttle Slxth Session of the Flfteenth Kerala Legislative Assembly.

The Private Members' Buslness wlll conE up ln such a manner lhat the buslness

reiating to Hvate Members' Bllls and that relating to Prlvate Mernbers' Resolufions shall

be taken up for dlscussion on alternate Frldays commenclng with the buslness relating

to Prlvate Memb€rs' Bllls as per Direcuon No.t5 of the t-lon'ble Speaker dated loh [4ay ,

1993, As suct! the buslness relatlng to Prtuate Members' Bl[s wllt come up on 26 h of

August 2022. Ihe relatlve precedence of t emb€rs entrued to move Bllls on the

allotted day will be determined by ballot. The last date for giving notice for Bilts (with

copy of Blls) and the date of ballot is as shown ln the tabte below.

Last date for glving notice

Date of dlscusslon of Private

[rembers' Bllls

for Bi[s to be included in

the Bdlot
(with Copy of B ls)

Date of Ballot

2022 August 26

Friday

2022 August 12

Frlday

2022 Auwst 17

Wednesday
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As per the Dlrectlon menuoned In pre-para, the buslness retaung to private

Members' Resolutions wil corne up on 2d of September 2022. The rela ve

precedence of Members enflUed to move reliolutions on the allo red day wll be

determined by ballot.

The Members who secure the flrsl three places In the ballot for resoluuons may

give notice for one resolution each. The last day on whlch nouce ls to be glven for

includlng the names of Members ln ure ballol, the date of ballot and the date before

whlch a Member who wins ln the balot has to gfve noUce for t E resdutions are as

shown in the table gtuen below.

Date of dlscussioo of
Private Members'

ResolutlorE

The ballot to determine ule relative precedence of private lrlembers, Bllls and

Resolutions wiu be held tn the Omce of tlE Deputy Seqetary, Leglstation

(Room No.408, Assembty Bulldtng) at 4.OO pm on the dates menflo.Ed ln the above

tables .

A. M. Basheer,

Secretary.

Date before whlch

notlce of resolutlon

has to be gtuen by
lrembers gettlng

priorlty ln Ute Bdlot

2022 S@tember 2

Frlday

Last da[e for gMng

notlce for narnes to
be induded ln the

Ballot

2022 August 22

Monday

Date of Ballot

2022 August 24

Wednesday

2022 August 26

Frlday


